Rt &, $ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -3.0e.-31.-23012025-260405
CG-DL -E-23012025-260405

SFATYTIT
EXTRAORDINARY

AT | 1—Evs 4
PART I11—Section 4

TR & THTIAT
PUBLISHED BY AUTHORITY

q. 60] T2 fieelY, wrerame, sWad 21, 2025/ 9T 1, 1946
No. 60] NEW DELHI, TUESDAY, JANUARY 21, 2025/ MAGHA 1, 1946

T ATH g0
(STHHT AT fasm)
Fferg=aT
7% fawett, 16 ST, 2025

e HQ-PUBO015/1/2020-PUB-BIS (1141)—aT= 1@ A& =427 f9aw, 2018 & F9w 15 &
ST (1) F ATELT H AT ATH 543 TAIgRT ATSg~d wdr g s9H g9 gt 6 &g ™
AT #§ gerree o T g

T
Ex) T WA HIeh! ohl ST, I8 AT | ESeHT shl 63T T T Y INEEEKERIECT
i wfien fafar wifereerma fafyr et = 3fr
T o o oft Ay
pll
(M )] €)] 4 )
1 AT TH 3024 : 2015 I W& 3 14 Sat 2025 13 T8 2025
0T &9 & TS e § feeftae Hiee s ST 2025
I SAftige Sefergeret &ie fegw @il
e fafhfy
(cfrerr e

523 G1/2025 @)




2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1I—SEC.4]

14 Sat 2025 13 T8 2025
2 IS TH 6419 : 1996 I T 2
GTEAT ST hY T ITRfera ofmeh afee Sl 2025
o for afedn B¢ ot o Tga sadeie —
fafwfy
(T ALTET)
14 ST 2025 13 S[TS 2025
3 TS TH 7226 : 1974 G T |
YT ST SIS o foTT hies- S 2025
T Hifgam, T el 3T oAt T
e fega & fou fafarfy
14 ST 2025 13 S[TS 2025
4 TS TH 15970 : 2013 GIMEA T |
THHAHH qieTReEd, T i — ity Sl 2025
14 Sa 2025 13 S[eTg 2025
5 TS TH 16700 : 2023 GIME T |
HshIE hT el SHRAT hl ETaTeHeh Gea S 2025
& HHES
(AT e

T TTHT, ST S Ue 39 weTHeRTeR (ETeHTiHT)
[fa=TTa=-111/4/3191./916/2024-25]

BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 16th January, 2025

Ref: HQ-PUB015/1/2020-PUB-BIS (1141)—In pursuance of Sub-rule (1) of Rule (15) of the Bureau

of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian
standards, particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl No., Year & Title of the Indian No. and Month/Year Date of Date till which
No. Standard of the Amendment | Establishment of the the standard
Amendment without the
amendment as
mentioned in
column 3 shall
remain in force
(1) (2) (3) 4) (5)
1 IS 3024 : 2015 Amendment No. 3 14 January 2025 13 July 2025
Cold Rolled Grain Oriented January 2025
Electrical Steel Strip and Sheet
Delivered in Fully Processed
State
(Third Revision)
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2 IS 6419 : 1996 Amendment No. 2 14 January 2025 13 July 2025
Welding Rods and Bare January 2025
Electrodes for Gas Shielded Arc
Welding of Structural Steels —
Specification
(First Revision)

3 IS 7226 : 1974 Amendment No. 1 14 January 2025 13 July 2025
Specification for Cold-Rolled January 2025
Medium, High Carbon and Low
Alloy Steel Strip for General
Engineering Purposes

4 IS 15970 : 2013 Amendment No. 1 14 January 2025 13 July 2025
Acesulfame Potassium, Food January 2025
Grade — Specification

5 IS 16700 : 2023 Amendment No. 1 14 January 2025 13 July 2025

Criteria for Structural Safety of January 2025

Tall Concrete Buildings
(First Revision)

CHITRA GUPTA, Scientist G & DDG (Hallmarking)
[ADVT .-111/4/Exty./916/2024-25]
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